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Serial 	 Office note as t. 
No. of 	Date of 	 Order with Siniture 	 action ( 
Order, 	Order 	 taen 

6 	23.1.9, 

M .A.39/95. 

It was mentioned by Shri S,Ray, 

on behalf of Mr.A.K.Ray,learnedStandifl 

Counsel(I.T.),that anapp1ir'ation has 

ben filed on behalf of the Department 

seeking permission to confene a D0P.C,, 

pending disposal o-F the case. 

Put up on 1..1995 along with O.A.661/94, 

and O.i.690/94. 

MemberAdmn.) 
Read memo filed by the 

petitioner's counsel. Permiêd to 

withdraw the application for the 

reasons stated in the memo and the 

Original Application is dismi,sed 

as withdrawn. 
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